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BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION NO. 104/2022 (SZ) 
 

IN THE MATTER OF: 
Girish NP ...APPLICANT 

Versus 

State of Karnataka and others ...RESPONDENTS 

REPORT ON BEHALF OF THE DEPUTY COMMISSIONER, 
BANGALORE RURAL DISTRICT, KARNATAKA (RESPONDENT 
NO. 6) 

 
MOST RESPECTFULLY SHOWETH: 

 
1. The Deputy Commissioner, Bangalore Rural District 

submits his report as follows: 

Re: Shifting of UGSS Line 
 
2. It is submitted that, the shifting of the UGSS line from 

Nagarakere work has been taken up by KUIDFC, Bangalore. 

The Chief Engineer and Task Manager, Jalashuddhi 

Mission(UWM)-PMU, KUIDFC, Bangalore has issued the Letter 

of Acceptance (LOA) dated:25-02-2025 to the successful 

bidder for the said work. True copy of Letter of Acceptance 

dated 25.02.2025 is annexed herewith as Annexure-R1. 

 
3. The Contractor shall submit Performance Security deposit 

within 20 days of receipt of LOA. 

 
4. It is humbly submitted that as per the tender conditions of the 

work shifting of UGD lines from Nagarakere beyond buffer 

zone in D cross Road execution time period is 09 months after 

issuing of Work order to the successful Bidder. 
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